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Return of Profits as Rebates to Farmers 
by Coopeiative Cold Storages

493 SHRI MUHAMMED SHERIFF . 
Will the Minister of AGR1CLTURE 
(KRISHI MANTRI) be pleased to state :

(a) whether Government had advised 
the co-operative cold storages to plough 
back bulk of their profits to farmers in the 
form of rebate ; and

(b) if so, the details thereof and the 
response achieved in thi3 regard ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE (KRISHI 
MANTRALAYA MEN UP MANTRI) 
(SHRI JAGANNATH PAHADIA): (a) and
(b), No Formal communication has been 
issued by the Government on the utilisation

of profits of cooperative cold storages. 
However, the first AU India Conference 
of cooperative cold storages convened by 
the National Cooperative Development 
Corporation on the 15th and 16th April, 
1971, recommended that the cooperative 
cold storages, after providing for necessary 
statutory reserves, should utilise a minimum 
of 50% of the remaining surplus for giving 
rebate to their members on the basis of 
stoige charges paid by them. The Conference 
also suggested that this principle should be 
incorporated in the byclaws of the Coopera­
tive Cold Storages. The National Coopera­
tive Development Corporation will pursue 
th i implementation of this recommendation 
with State Governments as also the coopeia- 
tives concerned.

Lock-out in Victory Colliery (Mj Croup 
in Kaniganj Burdwan

494. SHRI MANORANJAN HAZRA : 
Will the Minister of LABOUR AND 
REHABILITATION (SHRAM AUR 
PUNARVAS MANTRI) be pleased to state :

(a) whether the attention of Govern­
ment has been drawn to the illegal lock-out 
of the Victory of Colliery (M) Group in 
Raniganj, Burdwan ;

(b) if so, the details thereof;

(c) the reasons for the lock-out;

(d) the total number of workers thrown 
out of employment due to the lock-out ; and

(e) the steps taken by Government 
to lift the lock-out ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRAM AUR 
PUNARVAS MANTRI) (SHRI R. K. 
K1IAD1LKAR) : (a) to (c). An industrjul 
dispute was raised before the Assistant 
Labour Commissioner (Central), Raniganj, 
on the 8th February, 1971, over the alleged 
illegal lock-out by the management of 
Victory Colliery (MJ Group). The manage­
ment denied the Union's allegation and 
stated that the workmen had resorted to 
violence as a result of which the managerial 
and supervisory staff had refused to work,
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According to the management, it was not that the procur;ment prices for all varieties
a lock-out but a strike by the mining staff of wheat other than indigenous red will
as well as supervisory officials. continue to be at Rs. 76 per qdintal. As

regards the indigenous red variety, it has
, . . .. bicn decided that the State Government

(d) 700 workmen wore affected by the wiH fix jtfc pricc jn consu)tation with the
work stoppage. Central Government provided it is at least

Rs. 2 per quintal lower than the prices of the
(e) The Officers of the Central Indus­

trial Relations Machinery held a series of 
discussions with the parties and finally 
brought about a settlement on the 12th 
Apiil, 1971. As a result, work m the 
Colliery has started fiom the 13th Apnl, 
1971.

Report of Ayi i cultural Priors Commission 
for the \e a r 1971-72

495. SHRI DASARA1 HA D I 13 : 
SHRI NIHAR LASKAR :

Will the Mmistci of AURICUI/1 URL 
(KRISHI MANTRI) be pleased to state :

(a) whether the Agricultuidl Pricc» 
Commission has submitted its report tor 
the year J971*72 ;

(b) if so, the gist of the suggestions 
thereof; and

(c) the reaction of Government thereto ?

THE MINISTER OI: STATL IN THE 
MINISTRY OF AGRICULTURE (KRISHI 
MANTRA I AYA MEN RAJYA MANTRI) 
(SHRI ANNASAHIB P S1IINDE) : (a) 
to (c). Prcsumbly, the te fere nee is to the 
Report of Agricultural Prices Commission 
for Rabi Foodgrains for 1971-72 season. 
The main suggestions made in this Repoit 
arc that (a) the target for the procurement 
of wheat during the 1971-72 marketing 
season be fixed at 4 million tonnes, and (b) 
the procucement prices for wheat be fixed 
unifotmally for all the Slates at Rs. 68 per 
quintal for the indigenous icd variety and 
Rs. 74 pe*- quintal for the indigenous 
common white and the different Maxican 
varieies. The Government have accepted 
the recommendation at (a). As regards 
recommendation (b), it lias been decided

standard variety.

The Commission have also recently 
submitted Reports on Pricc Policy for 
Sugarcane, Cotton and Jute as also on 
Minimum Support Prices for Kharif Cereals 
for 1971-72 season. These Repoits arc 
undei consideration of Government.

Procurement Pricc of Wheat during Rabi 
Season

496. SHRI P. GANGADEB : 
SHRI N S B1SHT :

Will the Minister of AGRICULTURL 
(KRISHI MANTRI) be pleasdd to state :

(a) whether the Union Government 
have rejected the iccommendation of the 
Agncultural Prices Commission for a lower 
procurement price for wheat during the 
current labi season ; and

(b) if so, the reasons for the rejection ?

THL MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (KRISHI 
MANTRALAYA MEN RAJYA MANTRI) 
(SHRI ANNASAHEB P. SHINDE) : (a) 
A statement giving the summary of the 
recommendations of the Agricultural Prices 
Commission and Government’s decision 
thereon is attached.

(b) The prices were announced after 
consulting the Chief Ministers of State, It 
was decided not to reduce the prices as 
recommended by Agricultural Prices Com­
mission as this would have adversely affected 
procurement and farmer’s incentive to 
increase production.




